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State Tradin,:;- in o~oo r~ins 

Shri Ram Krl-man Gupta: 
Pandit D. N, Tiwari: 
Shri Raghunath Sin~ : 
Shri Madllllsudan ~ao: 

"441. Shri A. K. Gopalan: 
Shri Narayanankutty 

Menon: 
Shri Ajit Singh Sarhadi: 
Shri Ram Garlb: 
Shri Prakash Vir Shastri: 

Will the Minis1er of I·'ood and 
Agriculture b(' pleas('d to ref!']' to th" 
reply giV(m to a Suppipmentary Ques-
tion of Starred QUl'stion No. 158 on 
the 20th November, 1959 and ,late: 

(al whether Government a ~ re-
vised the ,ch.-mt' of State Trading 
in food-grains in the light of the 
difficulties th,' States have experienc-
ed: and 

(b) if so, the details thereof" 

TIle Deputy Minister of FOOd IUId 
Apiculture (Shrl A. M. Thomas): (8) 
and (b). No, the scheme of State 
Trading has not been revised but 
purchases of foodgrains by the Gov-
ernments of certain States have been 
given up. Purchases of rice and 
wheat in most of the surplus or mar-
ginally surplus States are continuing. 

Canal Water Dues from PaklstaA 

r Shri Vldya Cbara.a 
I Shnkla: 

'«2. ~ 8hrl Ram KrIshaD Gupta: 
I 8hrl Bqhanath lIiDcb: 
l8hri D, C, Sharma: 

Will the Minister of lrrIgatlon IUItl 
Power be pleased to refer to the reply 
given to Unstarred Question No. 57 
on the 17th November, 11159 and stale 
whether any progress has since been 
made in the matter of realizat.ion of 
the "disputed" as welJ as balance of 
"undisputed" charges from Pakis\aO? 
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The Deputy Minister of Irrigation 
and Power (Shri Balhl): No furthe!' 
payments of "disputed" 01' "undisput. 
l.'<i" ( ar t~ on account 01' canal water 
supplies have been l"f'ceived from 
Pakistan. The matter is still under 
'ConespondeOl'C" bl'twl'cn tht· 
Governments. 

Pa"kage Programme 

two 

r Shrimati lIa Palchoudhuri: 
':'443. ~ lIhri Rami Reddy: 

L Kumari M. Vedakumari: 

Will the Minister of Food and 
r (~u ture b(" as :~  to ~r to lh(' 

I"l'ply givon to Starred QUI'stiol1 No 
4~  011 the 30th Nov.'mber, 1959 and 
~ta : 

(a) whpl,hl'r consideration of til(' 
Pilot Projeet for intt'nsifying agricul· 
tural production has sinee b('C'n com-
pld"d: and 

(b) if so. with what result'! 

The MInister of Agriculture (Dr. P. 
S. Deslunukh): (a) Not yet. 

(b) Does not arise, 

Relreochmea.t of empl..,._ of the 
Town PlaJuWar Orpnlsatloa 

r Slarl BamJl Verma: 
I Sbri PrakaaIa Vir Sballtri: 

,:'ft4. ~ Slarl Tad .... : 
I 8lar! Iqdish AWMthl: 
L Shr! Braj Raj Slnrla: 

Will the Minister of Health be 
pleased to state: 

(a) whether it is a fact that anum· 
bel' of employees of the Town Plan· 
ning Orcanisatlon have been served 
with notices tor termination of their 
employmeat in the near future; 

(b) if 00, t ~ reasons therefor; 

(,,) whether the Government of 
India have mad .. any arrangements for 
their absorption in other Government 
Offices; 

(d) how many of them will be ab. 
sorbed in other GoYenuneDt Offices; 
and 

IC) whcther these' retrenched em· 
ploYl'''' will be given priority by the 
Employmcnt Exchanges or the Em· 
ployment Directorat.' whil,' nominat· 
ing them for employrnent in Govern-
ment or privatl' o e~  

The Minister of Health (Shri Kal" 
markar): (a) Y.'s, Sir. 

(b) The statl' in thl' Town P!anlllng 
Organi:-;ation was appointed for prl'-
paring the as ~  Plan foJ' DCUli. 
This work hag he<'11 almost compl£>teci 
and the stalT now surplus to th£> n'· 
quirempnts of th(, Organisation a.~ 

beC"1l s£.'l'vl'd with noti e~ of r ~
atian. of thpir employment. 

(c) The particulars of the stalT like· 
ly to b<:' retrenched have been for-
warded by the Town Planning Or· 
ganisation to the ir ( toratt:~ Gf.'nerai 
of Resettlement and Employment. 
Some surplus staff will also be ab· 
sorbed in the Central Regional and 
Urban Planning Organisation. 

(d) A statement showing the staff 
proposed to be appointed in the 
Central Rellional and Urban Planning 
Organisation is laid on the Table of 
th.. Lok Sabha. [See Appendix I, 
annexure No. 91.1 It is not poaaIble to 
say as to how many of the remaining 
stall' will be absorbed in other Gav .. rn· 
ment oll\ces in the near future. 

(e) Necessary priority will be ac· 
corded in accordance with the ""ist· 
ing instructions on the subjeet. 

Coaaterfeit Tlcbla 

'US. Shri Mobaa Swarap: Will the 
Minister of Ballways be pleased to 
state: 

(a) whether it is a fact that Rall· 
way Police raided a prlntln&" pres.. 
namely 'Saraswati P.ress' at Morada-
bad on the 29th January, 1960 and 
seized blank ticket books and ~ e .. 
rare ticket books; 

(b) whether it is a fact that there is 
a regular "acket in the counterfeit 
tickets at reduce" prices; and 




